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18 hrs.
ARREST AND RELEASE OF
MEMBER

Mr. Speaker: I have to inform the
House that I have received the
following wireless message, dated the
5th  September, 1962, from the
Magistrate, First Class, Purulia:—

“Shri Bhajahari Mahato, Mem-
ber, Lok Sabha, accused in a case
under gection 302, Indian Penal
Code, was taken into custody on
the 30th July, 1962, He was
released on bail on the 4th
August, 1962. Due to sheer omis-
sion, timely intimation could not
be given to the Speaker. 1 tender
unqualified apelogy for his gerious
omission which was unintentional.”

PAKISTANI INFILTRATION In
ASSAM

Mr. Speaker: Now, we will take
up the half-an-hour discussion. Shri
Prakash Vir Shastri.
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Shri P. C. Borooah: Is it a fact that
a batch of 200 Pakistani nationals
were detected having no valied docu-
ments and when they were asked to
back to Pakistan, the Pakistan Govern-
ment dig not agree to it? If so, what
steps are Government taking in the
matter?

Shri Basumatari (Goalpara): May I
know what measures Government has
taken to control the flow of infiltra-
tion of Pakistanis, whether they have
introduced a system of identity cards
to control it and whether the number
of Muslim infiltrants has been found
out in the 1961 census?

Shri Hem Barua: May I know if
the attention of Government is drawn
to the threat very recently held out
by Pakistan that if these illegal infil-
trators into Assam are sent back or
if India wants to get rid of them,
Pakistan would effect a correspond-
ing exodus of the minority commu-
nity in Pakistan, and if so, is it one
of the reasons why these infiltrators
are allowed to live in Assam till now
and not sent back?

Shri Hari Vishnu Kamath: If I
remember aright, in the last session,
the Home Minister—his senior colle-
argue—declared unambiguously and
unequivocally that the illegal immi-
grants from Pakistan into Assam
would be expelled and firm action
would be taken. Subsequently, after
that decision, there was a report in the
papers that the Prime Minister, on
account of representations bordering on
threats from Pakistan .

Mr. Speaker: The hon.
ghould put his question,

Shri Harl Vishnu Kamath: I am not
making a speech. I only want te

Member
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make my gquestion clear. There was a
report in the papers that the Prime
Minister succumbed to the pressure
from Pakistan and changed the
policy. Is the hon, Minister aware—
this is my question—that an unfortu-
nate impression has been created in
Assam and elsewhere in the country,
that the Government has out of fear
succumbed to pressure from Pakistan
and that in that part of India—Assam
and Tripura—it is the writ of Pakistan
Government that runs and not . the
writ of the Government of India.

Mr. Speaker: The hon. Minister.
Some Hon. Members rose—

Shri Bade: Sir, may I put one
question?

Mr. Speaker: No, Sir. Only those
who have given advance notice are
allowed to put questions,

Shri Basumatari: May I ask an-
other question?

Mr. Speakar: No.

Shri N. R. Laskar
May I put one question?

(Karimganj):

Mr. Speaker: I have already said
that only those who have given ad-
vance notice are allowed to put
questions.

Shri Bade: I do not want to put
any question. I only want to draw
the attention of the hon. Minister to a
report in the Hindusthen Standard
dated the 2Tth

Mr. Speaker: Does he want to
make a gpeech?

Shri Bade: No, Sir. I only want
to point out......

Mr. Speaker: He does not want to
make 8 speech nor does he want to
put a question. What is he going to
do then?
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Shri Bade: Shri Motiram Bora, who
was the Revenue Minister, alleges
that some ministers are calling meet-
ings of Mullas and Moulvis in Assam.
That iz the allegation made in the
Hindusthan Standard of the 27th.

Mr. Speaker: He may put his
question.

L BERE LR A SLATE Cll
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o A AW AL ARG F & F ag
SEAT 9EAT g fF | owme ¥ 3w
Ul # avE www fear

Mr. Speaker: The hon. Member
there may also put a question.

Shri N. R. Laskar: May I know
from the Government what steps have
been taken so that Indian Muslims
may not be harassed in the name of
infiltration into Assam?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): Mr.
Speaker, Sir, the hon. Members of
this House and the other House are
keenly interested in this question, and
rightly so.

st wg T (3[|W) : wEAE AT
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Shri Datar: It is clear from the
fact that during the last month or so
during this Season in both the Houses
of Parliament about 12 or more ques=
tions, Starred and nstarred, have been
asked and answereq by Government in
this respect. Therefore, I am prepared
to place certain material before the
hon. House with a view to ease their
misgivings.

In the first place, before I deal with
the various points, I should like to
point out to the hon. Mover of this
discussion that he need mnot have
brought in certain names, especially
of the Ministers in the Assam Minis-
try. It is a very delicate question, and
when such allegations are made....

Mr. Speaker: In the.case of one he
was referring to the statements that
he had made on the floor of the
House, and therefore, I did mnot
object.

Shri Datar: I can have no objection
provided statements are referred to
and statements are criticised.

Shri Hem Barua: Ministers are not
impersonal beings.

Shri Hari Vishnu Eamath: They
are not officers of the Government.

Mr, Speaker: Ministers also should
not be referred to, but because he
was referring to certain statements I
did not stop him.

Shri Datar: May I point out in this
connection, without dealing with it at
great length that this question was
discussed in the Assam Legislative
Assembly, if I mistake not, for full
there days, and all the points were
answered by the Chief Minister of
Assam. Therein he has clearly pointed
out that they are aware of the posi-
tion created by this large-scale infil-
tration and that they are taking pro-
per and vigorous steps for doing what
is essential in this respect. Therefore,
before I further deal with the points
raised by my hon. friends, I would
assure this House that the Govern-
ment of India is also interested in
seeing to it that such illegal infiltration,
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[Shri Datar]

does not occur at all. It has been
checked to a certain extent during
the last few years.

Shri Hari Vishnn Kamath: To what
extent?

Shri Datar: Illegal infiltration has
been arrested to a certain extent
during the last few years. I have not
got the flgures so far as the years are
concerned, but I may point out that
the Government of India are actually
helping the State Government of
Assamn for tightening the border.
Assam has a total border of over 600
miles. A number of check-posts and
out-posts have already been establish-
ed, In addition to this long border,
we should also understand that there
are dense forests and, therefore,
sometimes it becomes difficult to find
out exactly when a person enters
India in an illegal manner.

Shri Hem Barua: He does not enter
through the forests, he enters through
villages,

Shri Datar: Therefore, the Goverr-
ment of India have been helping the
State Government financially with a
view to increasing the number of
.check-posts, with a view to seeing
that detection is effective and with a
view also to remove or expel all those
persons.

So far as the actual figure is con-
cerned, T would point out the present
position. The population of Assam
in 1951, according to the census then
held, was 88,30,732. Now, in the 1961
census, the figure is—it has yet to
be finally wverified—1,18,60,059. That
is to say, so far as Assam is concern-
ed, the total increase is 3442 per
cent.

Shri Hem Barua: Highest in India.

Shri Datar: The Hindu population
has increased by 33'94 per cent while
the Muslim population has increased
by 38-56 per cent. Therefore, the total
increase in the population of Muslims
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was about seven lakhs and odd. Cer-
tain usual causes for increase in popu-
lation were taken into account, and
some, of them have been referred to
by the hon. Member. Taking 25
per cent as the normal increase in
respect of the population within the
course of a decade, it is found that
after taking into account . . .

Mr. Speaker: Assam is growing
faster than the other States.

Shri' Harl Vishnu Eamath: It is
very prosperous. It is sign of
prosperity.

Shri Datar: The population during
the wvarious decades was taken into
account. Therefore, it was held there
was an above-the-naormal increase in
population, and a number of causes
were considered. When this ques-
tion was brought to our notice by
some hon. Members, also independent-
ly, we requested the State Govern-
ment to go into the whole question
as carefully as possiblee Here I
might also point out that there are
certain legitimate reasons for the
increase in population. Assam, as my
hon. friend, is aware, iz gradually
rising industrially also, very big things
are being done there and the tea
gardens are also there . . .

- Shri Hem Barua: It is a very con-
venient plea.

Shri Vishram Prasad: At the same
time, floods also.

Shri Datar:. ... and, to a certain ex-
tent, there has been some immigration
from other parts of India. After
looking into all these circumstances,
Government felt that at least with
regard to the figure between 2,50,000
and 3,00,000 none of these causes
could be considered as constituting a
reasonable rate of increase. That is
the reason why, after the enquiry
was made by the Assam Govern-
ment, the Government of India have
tentatively come to the conclusion, in
concurrence with the State - Govern-
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ment, that the population of 2,50,000
to 3,00,000 ig due to illegal infiltration
during the period of the last ten
vears. Therefore, this population has
to be taken into account. These are
the various circumstances that the
Government took ints account. There-
fbre, Government are anxious that
this population goes out as early as
possible.

Apart from this figure of 2,50,000
to 3,00,000 as constituting the total
illegal infiltration, Government also
have been  taking certain vigorous
steps under the various Acts, like
the Foreigners Act. According to
this, as the figures which I gave in this
House will show, 30,000 people have
been proceeded against, convicted and
then expelled from India. That also
should be noted. 33,000 is the figure.
Legal action was taken against them
and ultimately they were expelled
from India. -

Shri Basumatari: From the whole
of India or only from Assam?

Shri Datar: I am speaking only of
Assam. There are three or four areas
of the eastern States for which aiso
the figures have been given by us. But
I am speaking only with respect to
Assam and am trying to point out to
the hon. Member that the Govern-
ment have been taking certain action.

The question that arises is whether
this population of 2,50,000 or so should
immediately be expelled. That was
the question which arose before Gov-
ernment. Who exactly these persons

" are has also to be found out. The
courts have to be satisfied if prosecu-
tions were to be launched against
them. Therefore what Government
thought was that they would lay down
a programme of action according to
which those who have recently come
to India in an illegal manner ought
to be expelled immediately. There-
fore I would assure the House that the
Government have a phased programme
of getting rid of this large class of
illegal inflitrantg as early as possible.

BHADRA 14, 1884 (SAKA) Infiltration in Assam 6328

Shri Hari Vishnu Kamath: The
hon. Minister said ‘phased programme’.
Spread over how many years?

Shri Datar: Not a number of years;
only extending over a few months
or a year or so, in the immediate
future. -

Shri Hari Vishnu Kamath: Why
did the hon. Prime Minister change
the policy announced by the horn
Home Minister in the last session?

Shri Datar: I myself raised this
question on human grounds and not
out of any sense of fear or on account
of any threat by Pakistan Government
or by others. The Government came
to the conclusion that these illegal
infiltrants should be expelled as early
as possible but, as I stated, according
to a phased programme in the imme-
diate future.

Shri Hem Barua: But the hon
Prime Minister did not say like that..
(Interruption). The hon. Prime
Minister said that he wanted to
resolve tension...... (Interruption),

Shri Hari Vishnu Kamath: Let the
hon. Home Minister explain when he
is here in the House. Why should
he hide behind the junior Minister?

Mr. Speaker: The hon. Minister
who is in charge is giving the answer,

Shri Datar: In this House we
answered the question. But it has
certain human aspects also which
have to be taken into consideration.
Therefore it was felt that it would be
inhuman to drive out all these people
immediately, The first step that is to
be taken is to find out who these
people are that form the population
of illegal infiltrants of 2,50,000 to
3,00,000. Then, Government are
aware of what necessary action has
to be taken in this respect.

May I point out one more point in
this connection?



6329 Pakistani

&t avE : gF A1 AT g, J9R
faers ft g oM S @G E Fwr ?

Shri Datar: I have given figures to
show that in Assam in the month of
July a large number of people were
actually prosecuted, got convicted and
expelled. Therefore it would not be
proper to say that Government are
bowing to a policy of fear or threat
at the instance of some other nation.
That is not the policy that the Gov-
ernment are following, But Govern-
ment are anxious, as an hon. Member
here rightly pointed out, that while
we are anxious to expel those who
have illegally entered into India and
are staying here, we must also be
careful to see to it that the indi-
genous Muslim population is not
harassed at all.

Shri Basumatari: If there is no
identity card, how can you identify
them?

Shri Datar: Therefore Government
are considering what steps exactly
should be taken in this respect. They
would do so in consultation with the
Assam Government.
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Shri Datar: The Assam Govern-
ment are fully seized of this problem.
The hon. Member raised a number of
points and I might say that the Govs
ernment of Assam are taking all
necessary Ssteps in as vigorous &
manner as possible and the Govern-
ment of India are also helping them
financially. Therefore, there is no
need for this House to have any
misgiving on this question.

Shri Hari Vishou Eamath: May 1
request you to permit the Home Min-
1ster to add something to the state-
ment of the Junior Minister?

Mr. Speaker: I am going to add,
on account of human consideration
that we have been here so long, the
House stands adjourned to meet again
at 11 o'clock tomorrow.

13-31 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday Sep-
tember B, 1962/Bhadra 15, 1884
(Saka).



